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Between: l
V. Venkateswara Rao, +eo Applicant i v

AND -
Chief General Manager, _ - . : "!

Telecom,, i
and O:hers, - «+s Respondents,

REPLY STATEMENT FILED ON BEHALF CF THE RESPONDENTS.

I, K.V.Basavalah 5/0. Late Kanakalah |aged about
S3_'~yéars do hereby solemnly affirm and sincerely state |

on 'oatljg_ as follows.

let I am working as Law officer in the offfice of
the CGM Telecam, Hyderabad as such I am fully acquainted

with the facts of |the case,

2; T have read the copy of the above ariginal

application and stbmit that there are no valid or reasonlable

pt

grounds in the O,A, The various averments made in the OlA.
arehereby denied, |save those that have been specific_ally~‘/
admitted herein under. The gpplicant is put to strict
proof of such averments that have not been traversed here

in umd eroA

3, The averments in paragravhs 1 to 3 need not be

replied as they are farmal amd procedural in nature, h

T The averments in para 4.1 to 4,2 need no

comments as they are self explanatory.
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54! In respect of the averments in para /4.3 and 4.4.

as per the TTA old rectt, rules issued by t}-;e DOT vide
\

letter No, 7-38/90-NCG dated 22.7.91, Gr.'C' and ‘D'
employees with Diploma qualification are eligible for \
enery into the restructured cadre of TTA. Except, OTBP/BCR '
officials, all the basic grade officials with Diploma -
qualification were sent far TTA trg., As the pay scale:, of
TTAS(1320-2040) is less than the pay SCale" of the CI'BP/BCR t‘
(1400-2300: BCR=-1600-=2660), the issue of sezﬁ:.ng them 'for

trg, and appointing them as TTA was referred to DOT, m'r v.;dr
his letter No, 19-4/93-TE-II, dated 20-5=93 has clarlfied
that, if OTBB/BCR officials desire to move into the TTa

cadre they can move into the restructured c-‘:adre. It was

also decided vide DOT letter No, l?—f/DS-—TE—-II, dated“
12-10-93 that, all OIBP/BCR officials, who‘ opted far the

TTA cadre, will be given one advance imrefnent on thelir

formal appointment after successful completion of trg.‘, as

TTA. Aafter receipt of Directarate instructions, GI‘BP.;/BCR
officials who opted for TTA cadre are beinfg sent for trg, in
a phased manner, Further, it is to intimate that, as per

the revised instructions vide DUT-MND, L;:,‘I\'Io. 252-1/91-5TN(pt.)
dated 27-4=94, only Gr'C' employees with 'Engg. DRipléma in
Electrical/ Mechanical/ Radio/ Telecawn/ Electronic Ebgg.
recognised by state/ Central Govt, after 10th standard and
techns. with 1042 or higher and 2 years ITI Diploma amd
techns. qualified in Screening test are a;‘lso.made eligible

|
for entry into the TTA caire, All Of them are being: sent

far trg, as per the seniority in the revised select panel,

In the mean time some of the officials filled a petition in
Hon'ble CAT-HD ard in the light of CaT-HD instructidns and
various CAT judgements it has been further decided by the DOT
vide letter No, 3=15/95=NCG dated 15=-9=95 that, the}'j:

posts sanctioned on or before 0=~12-54, xfill be filiedup with

Gr'C' and 'D' employees posessing Diplom? in concer;‘rged
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